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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A.No,.726/923 Date of Order: 10 ,2,1994
BETWEEN 3
G.Yaddaizh - . Applicant.

AND

Director of Defence BElectronics,
Research lLab, \

Chandrayangutta Lines .

Hyderabad-5, ; «+ Respondent,
i -
Counsel for the Applicant ee Mr.B,Tharakam
Counsel for the ReSpfndent;s .o Mr.N.AR'.Deviraj
o
" CORAM3

HON'BLE SHRI A.B.BOR‘ZFHI 3 MEMBER (ADMN . )

'HON'BLE SHRI T,CHAND RASEKHARA REDDY : MEMBER (JUDL.)

..2
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To
10 The

‘.-m‘u . - s - ﬂv;
8.A, 726/93 2 10,2094,
ORDER

) As per Hon'ble Shri A.B. Gorthi, Member (Admn,) |}
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\ o Y
L. - -

o, S I

4 :fhe ;trellsﬁ~'_f_;;}ought by the applicant

is for regularisation keapiﬁg in view the long period

of sgrvice rendered by bim as & Casual Labour in the
respondent's arggnisatiqn. Thé case of the individuzal

is statedq el@borately in our judgement in 0A.No,742/93
wherein a direction was given to the respondents to verify

DLAL a1 o darwmaed 4.
the fact uhether the individual yorked with the lab

ApSresnns A
kfor the peried dﬂ:ﬁﬂg-1986-87 and was paid from the
: ’
public fund and if so to give effect to the order of
appointment already passed by the responaents. - -

2. .in view of the aboug)no separate orderf need

- be passad: in this OA and DA -is disposed of accordingly,.

-, ; - r~ v
(T+{ CHANDRASEKHARA REDD " (A,B. GORHI)-
L__._, '

MEMBER (JUDL.) MEMBER (ADMN.?)

Dated : The 10th February 94,
(Dictated. in Open Court)

%ﬁwﬂq”-ssfh

Deputy Registrar(J)Cc

spr

Director of Defence Electronics,

Research Lab. Chandrayanagutta Lines, Hyderabad-5.

2. One
3. One
5, One
6. One

pvm

copy to Mr.B.Tharakam, Advocate, CAT.Hyd.
copy to Mr.N.R.Devraj, Sr.CGSC.CAT.Hyd.
copy to Library, CAT,.Hyd.

Spare CoOpY.
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TYPED BY COMPARED BY

CHECKED EY . APERGVED BY . |

IN TFE CENT' AL ALMINISTRATIVE TRIBUW L
MYDERAEAD BEICH AT MYDERABAD

- THE HON'ILE “R.JULTHCE V.NEELADRI RAC
VICE~CHAIRMAN
259D —_—
THL HOW'ZLE [K.4.E.GORTHI :MEM BER(A)
T * - .

£AD

THE HON'BLE !MR.T.CHANDKASELHAR REDDY

- MEMEER( JULL )

21D

THE BECW! BLL MR / RAWCARAGSZY ¢ MEMBER
L ‘ (ADMN)
. Ay

Dated:i {0 - J-1904,

CROER/JUDSHE e
- M.A./R.A/C.A. Yo. - '
in
0.5.No. 2 .
T2bjaz, .

T.A.No. (W.F.No. . )
G |

Admitged and Interim Directions >

issueld.

Allowed. E

\
i)

Disposed of with directions.
! " ' Didmissec.
Dismifsed as wit

T Aqministeative Tribwasd
pult. DESPAT

. . No orcder as to costs mﬁf«h; aAD BFN("H _
N ks m_—émﬂ"m““‘"

Dismi¥ssed for e

.
N





